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Effect on agricultural production due
to increase in cost of Power

5029. SHRI CHAUDHARY MOTI-
BHAIR: Will the Minister of ENERGY
be pleased to state:

(a) whether the cost of power has
gone up as a result of which agri-
cultural production will be adversely
affected; and

(b) if so, whether immediate action
would be taken by Government to
bring down the cost?

THE MINISTER OF ENERGY (SHRI
P. RAMACHANDRAN): (a) and (b).
Under the Electricity (Supply) Act,
1948, State Electricity Boards are comi-
petent to formulate their tariffs for
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power supply. Generally agricultural

tariff is lower than the rates for other
consumers.
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Conferring of Police Medals

5031. SHRI ROBIN SEN: Will the
Minister of HOME AFFAIRS be
pleased to state:

(a) what criteria are followed by
the Government in awarding police
meda] to the police officers;

(b) whether conferring such awards
on police officer, any recommenda-
tion is necessary from the State Gov-
ernment where the police officer is
serving at the time of conferring
awards; and

(c) the basis on which, police
medal wag conferred on Shri Panchu
Gopal Mukherjee, 1L.P.S.,, when he
was D.IG. Burgwan Range, West
Bengal?

THE MINISTER OF HOME AF-
FAIRS (SHRI CHARAN SINGH):
(a) and (b). The Police Medal is
.awarded on the recommendation of
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State Governments and in accordance
with the criteria laid down in the
Statutes and Rules governing the
Medal;

(c) Shri Panchu Gopal Mukherjee
was awarded the Police Medical for
Meritorious Service, on the occasior of
Republic Day, 1972 on the recom-
mendation of the West Bengal Gov-
ernment,

Recruitment jin Defence Services

5032. SHRI DURGA CHAND: Wil
the Minister of DEFENCE be pleased
to state:

(a) what is the height required for
a Dogra for recruitment in defence
services as compared to that of
Gorkha;

(b) whether representations are
made to make the height of Dogra at
par with Gorkha for defence ser-
vices; and

(c¢) if so, what action has been
taken thereon?

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM): (a) to (c).
The position in regard to the mini-
mum height requirement for recruit-
ment of Dogras and Gorkhas below
officer’s level is as follows:—

—~

Army Navy Air Force
Prior to With effect -
1-5-1977 from 1-5-1977
Dogras . . 162 cms 168 cms 157 cms 1525 ems
«Gorkhas . . 152 cms 158 cms 157 cms 1525 cms
relaxable to

I52 cms





